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Shrl T. B, Vittal Rao: In reply to a
question of December 23, it was stated
that the detailed project report will
be received by December, 1960 and
that the first 1 million unit will be
commissioned by October-December,
1962. In view of the delay in receiv-
ing the detailed project report, may I
know whether there will be any
change in the time schedule?

Shri K. D. Malaviya: We do not
contemplate any delay in the execu-
tion of the first phase of the plan on
account of the few weeks’ delay in
receiving the detailed project report.

Shri T. B. Vittal Rao: It was pro-
posed that some Indian trainees would
be sent to the Soviet Union for train-
ing on the erection, maintenance and
operation of the refineries. May |
know whether they have been sent?

Shri K. D, Malaviya: Yes; they
might have left yesterday or they
may be leaving today.

Shri Hem Barua: May I know what
is going to be the production pattern
of the Barauni refinery? May I know
whether the original pattern is going
to be affected by this project report?

Shri K. D, Malaviya: It is precisely
the production programme that is
under discussion these days. There
may have to be some changes on ac-
count of the quality of crude oil. But,
we are trying to avoid any changec
because the details are all laid down
now and it will be much easier and
smoother for us to stick to the de-
tailed recommendations, Perhaps,
if there are some defects in the
details we may have to change.
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The Minister of Scientific Research
and Cultural Affairs (Shri Humayan
Kabir): (a) The Governments of
Andhra Pradesh, Bihar, Jammu and
Kashmir, Kerala, Punjab and  Uttar
Pradesh have already started work.
The matter is being pursued with the
remaining States.

(b) The Government of India have
advised the State Governments re-
garding the general pattern and scope
of the lists to be prepared by them.
When all the State Governments have
their basic material, the Government
of India may take up the question of
bringing out a consolidated list.

(c) and (d). It has been decided to
extend flnancial assistance to  State
Governments at 331 per cent of the
approved  expenditure. The State
Governments are being informed ac-
cordingly.
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Shri Humayun Kabir: Sir, no time
limit can be s¢t as such, But, we

hope that the work will be complet-
ed within about 2 years. Some of
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the State Governments have said
that they would be able to complete
it within 2 years,
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Shri Humayum Kabir: Sir, actual-
ly, the advice is much wider than
that. Anyone who has worked for
the national awakening, whether in
the flield of politics, social uplift or
educational] their names will be
included.
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Shri Humayun Kabir: No, Sir. The
lists will start from 1818. That date
was chosen because that was the
date of Regulation III which was
the first political enactment of that
type. And, all persons who have
participated from 1818 to 1047, as
far as we can gather the informa-
tion, will be included in the lists.

Shri Tyagi: Have Government
cared to preserve the pages of date
registers of various jails which bear
the signatures of leaders like Pandit
Motilal Nehru, Pandit Madan Mohan
Malaviya etc. while they entered
the prison and when they were
released?

Shri Humayun Kabir: This would
be within the knowledge of the State
Governments. I think they will do
whatever is posgible in the matter.
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Shri Humayun Kabir: Yes; all the

Union territories have also been
asked to prepare similar lists.

Shri Tangamani: In the state-
ment it is mentioned that States like
Madras have not so far responded. I
would like to know whether the
Central Government will undertake
to prepare also the life-sketches of
legislative politiciang like Srinivasa
Iyengar and Satyamurthi and others
without waiting for the life-sketches
being prepared by the various States?
My point is whether the Central
Government also is now preparing
the sketches, essentially of legislature
politicians who were part of the
movement and who have made not
a little contribution?

Bhri Humayun Kabir: I have
already answered that question. The
preliminary lists wil] be prepared by
the State Governments,

Shri Thirumala Rao: May [ know
whether any gentlemen who actually
took part in the freedom movement
and who have got personal experi-
ence are assoclated with the work?

Shri Hemsayun Kabir: East State
Government Is setting up i{ts own
machinery. I am sure they will
keep all these things in mind.
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Shri Thirumala Rao: Has the
Centre drawn the attention of the
State Governments to that aspect of
the question?

Shri Humayun Kabir: This is such
an obvioug thing. I do not think
it is necessary for me to do that
This has been discussed with the
State Governments.
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Shri Humayun Kabir: As I have
already stated, the State Govern-
ments are making all kinds of en-
quiries,
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Shri Humayun Kabir: It is obvious
that when the lists are prepared it
will include all men of all communi-
ties because it is a fact that men of
all communities, languages and
religious have contributed to the
Indian national struggle.
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Shri A, M. Tarlg: I am asking a
very important question., We have
been asking for these sketches for a
long time—to compile these.

Mr. Speaker: The hon. Minister
says that in two years it will be
done.

Shri M. B. Thakore: May I know
whether the names of those persons
who were exclusively working in
foreign countries for the Indian
national movement would be included
in such life sketches?

Mr. Speaker: The same question
was put by Raja Mahendra Pratap.

Shri Humayun KEKabir: I have
already answered that question.
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Shri Indrajit Gupta: May I know
whether the scope of these life
sketches will include those people
who have participated in the struggle
for the Independence of Goa, which
is a part of the national liberation
struggle?

Shri Humayun Kabir: It is a
matter for consideration I have not
applied my mind to this particular
aspect,
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Shri Humayun Kabir: It is obvious
that anyone who took part in any
struggle for the liberation of the

people inhabiting the Indian Union
will be included in this list.





